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(iii) STEPS TO CHECK LAND GRABBING BY
ANTI-SOCIAL ELEMENTS IN DELHI
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(iv) NEED FOR EFFECTIVE MEASURES TO
-, -
CHECKE SALINITY OF THE RIVER PERIYAR.

SHRI B. M. BANATWALLA (Pan-
nani): The increasing salinity of the
Periyar rive has created a severe
crisis in the Cochin. Alwaye indus-
trial belt. The salinity problem has
crippled almost all industrial
in the area. Travancore-Cochin Che-
micals Indian Rare Earths, Premier
Tyres. Hindustan Insecticides
others have been obliged to shut down
their plants for the past one week for
fear of damage that breakish water
may cause to their costly etjuipments,
FACT Udyogmandal division is the
worst hit.
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The previous UDF Government in
Kerala had called a Conference to
study the development and fake ap-
propriate measures. The Conference
was, however, cancelled on the Gov-
-ernment tendering fési’gnaﬁon

I urge upon the Gover"&nent to
take immediately effective measures
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to handle the serious crisis, Appro-
priate long-term measures will
have to be taken on priority basis.

also

I request the Government to make
a ;;tatement in t};e House ag regards
measures taken to deal with this se-
rious crisis.

(v) STEPS TO CHECK POLLUTION OF MuU-
VATTUPZHA RIVER.

SHRI K. KUNHAMBU
nore) :

(Canna-
I want to draw the attention
of the Government to a serious situa-
tion arising out of the pollution of
the Muvattupuzha river caused by the
the newsprint factory at Vellor, Kera-
la. While the setting up of the factory
is an important step in the industrial
development of Kerala, the essential
safety measures against pollution of
water, air etc. caused by the factory
have to be taken, In the case of news-
print factory at Velloor, there is &
growing feeling among the people
that the management is not taking
adequate steps to save the people from
the harmful effects of pollution parti-
cularly the water.

Muzattupuzha river is one of those
few rivers which have not yet been
subjected to the perils of water pol-
lution. Gifted with an abundant sup-
ply of crystal clear water throughout
the year, this river is the life line of
about 3 lakhs of people living in Vai- -
kom. Kanayannoor and Chertalal
taluks of Kottayam, Ernakulam and
Alleppey districts of Kerala,

The factory is using 40 crore litres
of water every day. The treatment
pla,nt set up in the factory is mainly
intended to céntrol the Oxygen con-
tent of the effluent. It is ineffe tive in
remavmé the most deadly peisonous



